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[Mr. Chairman] 
constitution of a National Monu-
ments Commission for the conser-
vation of ancient monuments and 
objects of archaeological, histori-
calor artistic interest". 

The motion was adopted. 
Shri Narasimhan: I introduce the 

Bill. 

Mr. Chairman: There are two Bill! 
in the name of Shri Ajit Singh 
Sarhadi. He is absent. 

15:40i hrs. 

CONVERTS MARRIAGE DISSOLU-
TION BILL· 

b1l Shri Prakash Vir Shastri 
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Mr. CbairmaD: The question is: 

"That leave be granted to 
introduce a Bill to make provision 
for diS!olution of marriages under 
certain circumstances of converts 
from one religion to another". 

The motion was adopted. 
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150401 hrB. 
RESTRICTIONS ON EDmLE OILS 

(FOR MANUFACTURE OF SOAP) 
BILL· 

b1l Shri !hulan Sinha 
Shri JbulaD Sinha (Siwan): I beg 

to move for leave to introduce a Bill 

to impose certain restrictions on tile 
use of edible oils for the manufac-
ture of soap in India. 

Mr. Cbaleman: The question is: 

"That leave be granted to in-
troduce a Bill to impose certain 
restrictions on the use of edible 
oils for the manufacture of soap 
in India." 

The motion was adopted. 

Shri Jhulan Sinha: I introduce the 
Bill. 

15.41 hrB. 
DEFENCE FORCES PROVISIONS 

BILL· 
by Shri Jhulan Sinha 

Shri Jbulan Sinha (Siwan): I be~ 
to move for leave to introduce a Bill 
to provide for the supply of more 
wholesome articles of food for the 
Defence Forces. 

Mr. Chairman: The question i.: 

"That leave be granted to in-
troduce a Bill to provide for the 
supply of more wholesome arti-
cles of food for the Defence 
Forces". 

The motion was adopted. 
Shri JhulaD Sinha: I introduce the 

Bill. 

15.411 hn . 

RESTORATION OF PLACES OF RE-
LIGIOUS WORSHIP BILL· 
b1l Shri Prakash Vir Shastri 
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